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MINISTRY OF RAILWAYS
(Railway Board)
NOTIFICATION

New Delhi, the 19th May, 2025

G.S.R. 320(E).— In exercise of the powers conferred by the proviso to article 309 of the Constitution, the
President hereby makes the following rules to amend the Railway Board Secretariat Stenographers’ Service Rules, 2021,
namely :—

1. (1) These rules may be called the Railway Board Secretariat Stenographers’ Service (Amendment) Rules, 2025.
(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Railway Board Secretariat Stenographers’ Service Rules 2021, in rule 9, in sub-rule (1), the following
proviso shall be inserted, namely :—

“Provided that where sufficient number of eligible officers with five years’ approved service are not available,

regular officers with ten years combined regular service in the grade of Senior Principal Private Secretary
and Principal Private Secretary out of which minimum three years regular service shall be in the grade of
Senior Principal Private Secretary shall also be eligible for promotion.”

[F. No. ERB-1/2023/11/1]
ARUNA NAYAR, Secy.

Note: The principal rules were published vide number G.S.R. 164(E) dated the 10" March, 2021.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. st .




		2025-05-19T22:06:48+0530
	SARVESH KUMAR SRIVASTAVA




